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Madhu Mandal and two other anti-social ele- 
meats and stabbed. Shri Bablu died instan- 
teneously while Shri Konar was seriously in* 
jured and admitted to B. C. Hospital, Burd- 
wan, for treatment, where he later succumbed 
to his injuries. A case has been started over 
the incident and it is under investigation. 
Madhu Mandal has been arrested by the 
police.

Action against alleged M urder o f Lskshm l 
Nayak in W est B n g s l

1512. SHRI S. P. BHATTACHARYYA : 
Will the Minister of HOME AFFAIRS be 
pleased to state t

(a) the names of persons stated in the 
death declaration by Shri Lekshmi Nayak who 
had been stabbed to death on 6th April, 1971 
before the First Class Magistrate, Kalna, Dis-
trict Burdwan (West Bengal); and

(b) the action that has been taken against 
them?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI
F. H. M OHSIN): (a) and (b). According 
to the information received from the Govern-
ment of West Bengal, Shri Lekshmi Nayak 
did not make any dying declaration before 
any Magistrate. He, however, stated to the 
Sub-Divisional Medical Officer, Kalna, that 
he was assaulted by Sam Banerjee, Madan 
Poddar and Sujay Chakraborty, all of Kalna 
P. S., who are absconding. Their houses were 
searched and all efforts are being made to 
secure their arrest. The police have registered 
a case and have arrested two other persons 
who were also mentioned in the F. I. R.

A llotm ent o f Quarters to  Staff o f Central
"Fuel Research Institute, Dhaabad

1513. SHRI ROBIN SEN : Will the 
M in ilir  of SCIENCE AND TECHNOLOGY 
be pleased to state :

(a) the total number of quarters construc-
ted for staff members of the Central Fuel 
Research Institute, Dhanbad;

(b) the total number of staff members who 
have been allotted quarters;

(c) the mode of allotment of quarters}

(d) whether a large number of quartern 
have been allotted in violation of the allotment 
rules and, if so, whether Government have 
enquired into the matter ; and

(e) if  not the reasons therdbr ?

THE MINISTER OF PLANNING AND 
MINISTER OF DEPARTMENT OF 
SCIENCE AND TECHNOLOGY (SHRI C. 
SUBRAMANIAM) : (a) 405. In addition 
38 staff quarters are under construction.

(b) 413 officer* and staff provided accom-
modation in staff quarters including quarters 
converted into hostel.

(c) The allotment of staff quarters is made 
by the Director, Central Fuel Research Insti-
tute, Jealgora as per rules for allotment of 
residential accommodation of the CSIR, a 
copy of which is laid on the Table of the 
House. [Placid in Library. Stt No. LT—1104/ 
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(d) No, Sir. Only one staff quarter has 
been allotted to a Scientist on the ground of 
essentially of service.

(e) Does not arise.

Stuff W orking in  Central Fuel and Re-
search Institute, Dhanbad

1514. SHRI ROBIN SEN: Will the Minister 
of SCIENCE AND TECHNOLOGY be pleased 
to state :

(a) the total number of staff members 
working m the Central Fuel Research Insti-
tute, Dhanbad;

(b) the total number of permanent and 
temporary staff, respectively ;

(c) whether a large number of temporary 
workers are working against permanent posts 
and, if so the total number of such posts; 
and

(d) whether Government propose to make 
temporary workers permanent and if not, the 
reasons therefor ?

THE MINISTER OF PLANNING AND 
MINISTER OF DEPARTMENT OF SCIE-
NCE AND TECHNOLOGY (SHRI G. SUB-
RAMANIAM) : (a) 1,305




